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k CENTRAL ADK4INISTRATIVE TRIBUNAL, PRINCIPAL BE
Original Application No. 1299 of 1998

ih- this the 20th day of July-New Delhi, this tuc

Hon'ble Mr. R K Aho°J^
Sh.

Sn. Laxman S-ngh, S/O^Late _
Phool Singh.
Sub-Postmastei . Ram
ornoe to;^'--to-anfant B.S.F^,
liyam'sihar, Naralgarh, Now Delhi
- 43.

• applicant.

(By .Advocate Sh. 0 P Sharma)
Versus

1 union of India through the
Secretary, of
Communication

Posts), New Delhi

The Chief Postmaster
,  Ti p Circle,

General, u.r.
Hazratganj, Lucknov •

TRe Sr, Supdt. Post
Offices, Mathura Division,
Civil Lines, Mathura.

--RESPONDENTS

(Done)

n p n F R (ORAIJ.

RY R K AHQQJA.-MEMBER, (Al_z

1  for the applicant seeks permission toCounsel foi ine

„.thdra« this original Application. The per^LOsion to
„Uhdra., this OA is granted with a liberty to fi e
fresh OA, if so advised.

AH(R K
(A)ER
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